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IN THE HIGH COURT Of MEGHALAYA
SHILLONG

Disposal and Pendency in respect of the High Court of Meghalaya
W.e.f.01,01,2018 to 31.01.2018

t'atcgory of (‘ascs

(RFA) Regular First
Appeal

(MAi )Mise Appeal First

(1tsA) Regular Second
Appeal

(CRP)Civil Revision
Petition

Review Petition

(WPC)Wr rit
Pctitiotis(Civil)

(t AK'onipaiiy Appeal

(C.Ptn) Company
Petition

(PIL)Public Interest
Litigation
(WA)WTrit Appeal

(1Vst.t aseri estanientarv
Case

(Coni Case OContcmp
Case Civil

TR.P.(C) Transfer
Petition Civil

(12 A) Ineonie 1u\ Appeal

(SA) Second Appeal
(FA) First Appeal

Arbitration Petition

(Crl A) ( riminut Appeal

(Crl Rev Fein) Criminal
Revisimi Petition
(Crl Petn) Criminal
Petition
Conlernpl Case (smr
moto)(crl.up(c)

Rail Application
/Anticipatory Hailt
BA/AH)
(W.P.Crl) Writ Petition
(( riminal) (Habeas
Corpus)

(Trp P Crl) Transfer
Petition(Crillllnal)

(ot Case {‘ri)
Contempi
Casc(Criminal)

Arbitration Appeal

Election Petition

(ompany Application
(C.ApplIn)
First Appeal from
Order<FAO)

Central Excise ap

Custom Appeal
(CUs.Anpl)

TOTAL

Category of Opening

Rencites

S/B
D/B
S/B
I>/B
S/R
D/R
S/B
D/B
S/B
/B
S/B
1>/B
s/ii
D/B
S/B
D/B

S/B
D/B
S/B
D/B
S/B
D/B
S/B
D/B
S/B
D/B

S/B
D/B

S/B
D/B
s/ii
D/B
S/B
D/B
S/B

D/B
S/B
D/B
S/B

D/B
S/B
D/B
S/B

D/B
S/B
D/B

S/B

D/B
S/B

D/B

S/B
D/B
S/B
D/B
S/B
D/B
S/B
D/B
S/B

D/B
S/B
D/B

Balance

2

27

470
67

institution

12

Disposal

Statement showing the category wise & Bench wise number of casts of Institution”

Pending as on
31.01.2018

2

28

478
66

20

17

706



